ACT No. XI oF 1931.

[Passep BY TBE INDIAN LEGISLATURE.]

(Received the assent of the Governor General on the I7th
March, 1931.)

An Act fuxthér to amend the Indian Poris Act, 1908, for a
certain purpose,

: HEREAS it is expedient further tc amend the Indian-
XV of 1006 Ports Act, 1908, for the purpose hereinafter appearing ;
It is hereby enacted as follows:—

1. This Act may be called the Indian Ports (Amendment) Bhort title.
Act, 1931.

o 2. In sub-section (I4) of section 6 of the Indian Ports :}!n;ggggﬂff
xVorises. . Act, 1908, for the words. ‘ at piers, jetties, landing-places, 2 Aot XV of
- wharves, quays, docks, warehouses and sheds ”’ the words

~‘“in any port subject to this Act » ghall be substituted.
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